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{(b) the main ressons for the short-

fall and its impact on the overall food
situation;

(c) the quantity of foodgrains pur-
chased by the Food Corporation of
India;

{d) whether it is a fact that some
surplus States refused permission to
the Food Corporation of India to pur-
chase foodgrains; and

(e) if 80, the reasons therefor and
names of the States which refused
permission?

The Minister of State in the Minis-
try of Food, Agricultuare, Community
Development and Cooperation (Bhr
Annasahib Shinde): (a) and (b). No
definite targets were set for purchases
by the Pood Corporation of India in
the year 1986-67 and therefore, the
question of short-fall or the reasons
for shortfall do not arise.

(¢) As ngainst the purchases of
11,87 lakhs tonnes of foodgrains 1n
the Crop-Year 1965-66, the Food Cor-
poration has already purchased 133
lakh tonnes upto 31st May 1867 n
the Crop-Year 1986-67.

(d) No, 8ir. In all the surplus
States the Food Corporation ig mak-
ing some purchases of foodgrains

(e) Does not arise

Food Corporation of India
“473. Shri Chittaranjan Roy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Food Corporation
of India has asked for ‘free-hand’ in
purchasing wheat from the States;
and

(b) if so, the measures Government
propose to take in this regard”

The Minister of State in the Minis-
try of Food, Agriculture Community
Development and Cooperation (Shri
Annashib Shinde): (a) No, Sir. The
role of Food Corporation of India
in the purchase of wheat as also
other foodgrains in the States is set-
tled by discussions between the State
Governments and the Corporation.
The Corporstion undertakes these
purchases in accordance with the
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decigion arrived at after such dis.
cussions.
(b) Does not arise.
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Delti Milk Scheme

*475. Shri Onkar Lal Berwa:
Shri Yashpal Singh:
Shri 8, C. Ssemanta:
Shri 8. N. Maiti:
Shri Tridib Kumar Chapdhuri:
Bhri A. K. Kisku:
Will the Minigter of Food and Agri-
culture be pleased to state:
(a) whether it is a fact that the
Delhi Milk Seheme Is running at a





